| 6}%3 CENTRAL ADNINISTRATIUE TRIBUNAL ERNAKULAN BENCH

0.A. Nos. 1488/95, 35/97, 1551/95 1599/95,
301/96 648/96, 122/97 and 655/97. ‘

Uednesday this the 29th October, 1997,

CURAN:- ‘-~" T S ' : ¥
HON BLE MR. P.V. VENKATAKRISH&AN, ADMINISTRATIVE NENBER
"HON' BLR MR. A.M. SIUADAS - JUDICIAL NEMBER

Q.Re_ 1488/95

"G. Somanathan Nazr,

Station Master,

Angadipuram RalluayStatxon,-

Angadipuram, residing at

Sreepadom, Perinthalmanna. : s+« Applicant :
(By Advocate Shri MR RaJendran Nair) | :
VS. ’ :

1. The Union of Indla represented by
' Secretary to Government,: mlnlstry ‘
of Ralluays, New Delhl.,‘ ,

2. The General Manager, Southern
Ralluay, Madras. :

3. The Senior D1v1810na1 Personnal
- Officer, Southern Railuay, : ]
Palakkad. ‘ _ «+ Respondents

(By Adwocate Shri P.A. Fohammed)
C.A. 85/97

G. Somansthan Nair,

Station Master, :

Angadipurem Railway Station,

Angadipuram, Chandramangalam

House, Keerikkad P 0., . . :
Mavelikkara. : . . ee Applicant

(By Advocate Shrl M.R. RaJendran Naxr)
Vs,

1. Union of India represented-
by Secretary to Government,
Ministry of Railuays, New Delhi,

2. The Generai Nanager, Southern »
Railuay, Nadras. :

é The Divisional Ralluay Nanager,
vqg&ﬁmAnSmuthern Railuvay, Palakkad.
~e

. ior Divisional Personnel’
Ufﬁacea, Southern Ralluay,
b jrpalakk d. } .+« Respondents

% B _Q ~‘{;'{Bb,g_éfiivo-a:ate Shri P A. Nohammed)
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0.A. 1551/95

1. V.V. Gopalekrishnan,
(steff N0.J/T=77),
Traffic. Inspector,
Palghat Division of Southern
Railway, Cannanore, residing
at Quarter (Rly), Cannanore.’

2. P.M. Remagkrishnan,

(5taff No. J-T/943), Station

Mmaster Grade II, Tellicherry
Railuay Station, Tellicherry.
residing at Railuey Quarter, .
Tellicherry.

(By Advocate Shri P.V. Mohanan)
s. : ‘

1. Union of India repres;aﬁed'é§
Secretary to the Ministry of
Reilways, New Delhi. .

2. The General Manager, Southern
Railway, Madras. .

3. The Divisional Railway Manager,
Palghat Division of Southern
Railway, Palghat.

4. The Senior Divisipnal Personal
officer, Palghat Division™Bf
Southern Railuay, Palghaty :

.e Applicanis

5. T. Balskrishnan, (Steff No.MT 111/371),

Now working as Station Master-1I,
Tellicherry Railway Station,
Tellicherrye.

6. P.K. Francis, (StaPf No.J/T 1874),
Now working a$ Station Master-II,
Kenjikode, Palghat.

(By Advocste Shri P.A. Mohammed )

0.A. 1599/95

1. P.M, Balan
Chief Travelling Ticket Inspector,
Grede 1I, M.C/20, Anti Fraud Squad,
Southern Reilusy, Calicut, residing
st No.20/1247l, Nirmalyam, Vedakara.

2. .M. Balen,
" Chief Travelling Ticket Inspector
Grede-11, 8/C 981, General Section,
Southern Railway, Calicut, residing
at Elavanamariakkadath House,
post Pantheerankevu, Calicut-19.

3. K.F. Muhanmgd Abdul Khader,3/C 369,
Chief Travelling Ticket Inspector
Grade 11, Kérala/Mangala Section,
Palghat, residing at Nabghar Uuest,

Kadangalloré, Aluaye-2.

{By Advocate SAri 8.V. Mohanan)
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Vs P D

1. Union of India represented by the
' Secretary, Ministry of Ralluaye,
?‘ New. Delhio :
.

2. The General Manager, Southern
Reiluay, Madras. = _ : .

3. The Divisional Personnel foicer.
Divisional 0ffice, Personnel Branch,
Southern Railuay, Palghat.

4. A. Annadurai, 31/C 377, Chief
Travelling Ticket Inspector, Grade 11,
Sleeper Section, Coimbatore.

5. S. Valusamy, 3/M 310, Chief Travelling
Ticket Inspector, Grade 1I, Sleeper :
Sectron, Southern Ralluay, Erode. e+ Respondents

(By Advocate Smt. Sumath1 Dandapani)

0 A. 301/96

1. K. Harimohan, = 'Head. Clerk Works Branch,
Divisional Railway Menager 8
Qffice, Southern Railway,

: Palghat.
. 2+ P.K.Damodsran o A
Adiyodi, -do-
Je NQASi\ladasan. - =do=
4.  C.Ramanibhai, _ " =do-
S. T.Sajana, -do-
6. V.V.Sivakomar, | | -do=-
7. V.Uenuoopalan,  -do-

" 8. M.S.Santhosh Lal,Senior :
: - - Clerk, =-do=- - ee Applicants

(By Advocate Shri P.V. Mohanan)

/VSQ

1 Union of India represented by » ‘ |
Secretary, Ministry of Railways,New Delhi.

2. The Divisional Personnel Officer,
Divisional Gffice, Personnel Branch,
Southern Reiany, Pelghat.

3. K.M. Bagyalakshm1, Head Clerk
Works Branch, Divisional’ Ralluay
ﬂanager s Offxce, Southern Railuey,

9“ \
4¥g£aix aminathan, Head Clerk R.E.N.
AP\~

e, Southern Railway, Pelghat.

f-“- VLJayan, Head Clerk, PuI/U, PGT Offics,
‘outhern Railway, Palghat.’
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7¢ A. Sivakumar, Head Clerk Works Branch
01v151onal Ralluay Manager 8 Ufflce,
vsouthern Railway, Palghat. :

B To RaJasree, Head Clerk Uorks Branch
. Divisional Ralluey Naneger 8 Offlce,'
Southern Ra1luay, Palghat.

9. Narsyan Naik, He%d Clark, A.C.0.5. folce,
Divisional Offlce, Southern Ralluay,
Palghat. o ‘ .

(By Advocsate Smt. Sumathi Dandapanl)

0.A. 648/96

~

Te K,GQ Muraleedharan,

Head Clerk, - . Divisional Office,
Southern Railway,
Palghat.
2. K. Remavathy,
Head Clerk, : -do-
3. P. Mallika, = | |
Head Clerk | ~ -do-
4. T.Chandrasekharan, }
Head Clerk _ _ - =-do-
5. T. Meenskshikutty, ~do-
Head Clerk

6. N.A. Margeret,

Head Clerk ’ | -do-

7. Annamma Phillp,}
Head Clerk | - -do-

- 8+ Ce Girija,

Head Clerk | -do=-

}9.‘N.R.  enugopalan,
Head “lerk -do~-

"10. P.E. Visuwenathan,

Head Clerk | -do- oo
(By Advocate Shri P.V. Mohanan)
Vs, . - -

1. Railuay- Board representad by its

Respohdents

Applicants

VR
Secretary, Rall Bhavan, New Delhi. o oSt

2. The Chief Personnel Officer, Sout ?f"
Railway, Park Jown, Madras. = &

3. The Divisional/ Personnel Officer, § <.
B3lghat Division, Southern Ralluay,f-;~ N
Palghat. ' =3

4. E.K. Kunhiraman, Chief Clerk,
Divisional 0ffiice, Southern
Railway, Falghat.
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S K+ Pushpalatha, Chief Clerk,
Divisionel Office, Southern

Ralluay. Palghat. ‘

6. M.C. Ambika Sujatha, Chief Clerk, B
Divisional DOffice, Southern
- Railuay, Palghat.

7. M.K. Leela, Chief Clerk, Palghat
: Division, Southern~Railuay,'Palghat.

"8+ N.A. Krlshnan, Chief. Clerk Palghat
01v131on, Southern Ralluay, palghat. «+ Respondents

(By Advocate Smt. Sumathi Dandapani)
O.A. 122/97

e Ke Sureshkumar,
Station Master 11,
Southern Railway, Thenmalai, .
Madureai Division, residing at:
"Mandaram", Door No.25-D,

Sastrinagar South, Karamana, A plicént
Trivandrum. o ce AP

(By Advocete Shri T.C. Govindasuamy )

Vs.

1..Union of India represented by
the General Manager, Scuthern
- Railway, Park Touwn P.O.,
Madras=-3.

2. The Divisional Personnel Officer,
Southern Railuway, Madurai ‘
Division, Madurai.

3. Johnson Appadurai, Station
Master, II, Tirunelveli Railuay
Station & Post, TamilfNadu.

4. S. Rengarajan, Station Master,II,
Kulathur Railuay Station& Post, ‘ -
Via Manapparai, Tamll Nadu. ‘

5. V. Paulraj, Station Master 11,
Ottanchatram Railway Station & Post
Dindigul District, Tamil Nadu.

6. Ko Kalidoss, Station Master II,
Namanasamudram Reilwey Station &
ﬂost Via Kareikkudi, Tamil Nadu..

7. A. Mylevakanan s Station Master II,

«falani Railuay Station & Post, -
Tndlgul District, VTamil Nadu.

}f vaiah, Station Master-1I,
ovidpatti Railway Statlon & Post,
”;ﬁnadu.

yanidhibabu, Statlon Master 11
pdﬁﬁlu Railuay Stastion & Post, ’
Kerala.
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10,

11«

 Kodasikkanal Road
- Ammaiyanay akKanur P.0., _
‘Dindigul Dlstrch. Tamxl Nadu.

12,
13,

14.

0.A.

Dindigul Railway

G. Ponnusamy, Station Master 1I,

Temil Nadu.

Ststion & Post, - 3

Mottaiyandi, Station Master 'II,

Raxluay Statlon,

D.'Selvaman1, Statlon Faster II,

Sivekasi Reilway
Tamil Nadu. .

Statlon & Post,,‘

P. Chellamuthu, Station Waster 1I,

Medurai Railway
Tamil Nadu.

Station & Post,

Re. SoundararaJan, Station Master 1I,
. Sivekasi Ralluay Statlon & Post,

Tamil Nedu. -
(By Advocate Smt

655/97

3 «+ Respondents

Sumathi Dandapanl)

KeGoe: Muraleedharan, Head Clerk,

Divisional Office

Palakkedé residi
Railuay

(By Advocate Shr

Us.

e, Southern Railway,
ng at Quarter No.211/B,

olony, Olavakkod. Y Applicant

i M.R. Rajendran Nair)

Union of Indxa represented by
Secretary to Govenrment M1n1stry of

Railways, New De

The General Nana
Madras.

lhlo o

ger,’Southern Railuay,

The Divisional Railway Manager,

Southern Ralluay

, Palakkad.

The Divisional Personnel Uf?icer;

Southern Railuay

- (By Advocate Smt

Sumathi Dandapanx)

same day delivered the follourngr

GRDER |
WKATAKRISHNAN, ADM INISTRAT IVE MENBER

counsel forrepplica

has since issued an

ter came up for hearlng today, learned
nts submltted that the Ralluay Board

order dated 21.8.97 in Uhlch detailed

» Palakkad. .. Respondents

hav1ng been heard on 29th Dctober, 1997,
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instruct1ons have been 1ssued on hou tha Suprame Court 81 '“‘:

Judgement in RK Sabharwal Vs. State of Punjsb (AIR 1995 SC

1371), Union of India and others Vs. Virpal Singh Chauhsn.
and others (AIR 1996 SC 442) and ;J.C. Malik ' Vs. Union

of: . Indis ,1978(1)SLR 844 = are to be implemented. The

~grievance of the applicants will be crystallised  after the

implementation of these 1nstruct10ns and appllcants will

have to frame their grievances in an appropriate manner .

after the implementation of this order.

2.  We, therefore, direct the feSpondent Railways to

carry out the instructions in the circuler of the Railuay
Board referred to above and drau the roster as directed
therein within a period of three months and prepere a
provisional seniority list on the bssis of the revised

roster. Applicants uill’the#eafter be.given adequate
dpportunity to represant‘if.so advised ;gaihst the proﬁisioﬁai
list drawn up in terms of the directions aboye; jRespbndent
Railuays uill'thereaftef,finalise the revngd seniority list
and communicate it to the applicants. Till thisrexercise is

carried'out the interim order already in force uill continue.

3. If the appllcants are aggrieved therea?ter, they are
at liberty to approach the appropriste author1tles or

judiciel forum for their relief.

4. Application is disposed of as aforesaid. No costs.

....

Datgd the 29th QOctober, 1997.




